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[Shri Syed Sibte Razi] 

following Reports and Minutes of the 
Committee of Public Undertakings: — 

(i) First Report on Steel Authority of 
India Limited—Import of defective billets 
and Minutes of the sittings of the 
Committee relating thereto. 

(ii) Second Report on Engineering 
Projects (India) Limited—Loss in 
Execution of foreign projects and Minutes 
of the sittings of the Committee relating 
thereto. 

REGARDING  "EKTA  YATRA"     BY 
B.J.P. PRESIDENT 

 

 

SRI V. NARAYANASAMY (Pondicherry) 
: Madam, I request the Home Minister to stop 
this Ekta Yatra. Already, the Prime Minister 
has made a categorical statement that an all-
party meeting would 'be convened for 
evolving a consensus. Therefore, I request the 
Home Minister to immediately stop this Ekta 
Yatra, by the BJP President, Dr. Murli 
Manohar Joshi. This is a very serious matter. 
The country is going to be in flames. There 
will be communal disharmony. There will be 
law and order problems in the various States. 
You see the route to be taken. These are 
places where the Hindus and Muslims are 
living in harmony. This will create communal 
tension in all places right from Kanyakumari 
to Kashmir. Therefore, I request the Home 
Minister to immediately issue orders  to stop 
this  Ekta Yatra. 
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THE DEPUTY CHAIRMAN: Hon. 
Members, please take your seat. We have the 
Punjab Appropriation (No. 2)   Bill 1991 to 
send back    because 

this is the last date.    So, let us start that. 
(Interruptions). 

SHRIMATI BIJOYA CHAKRAVARTY 
(ASSAM): Madam, Assam and Nagaland 
have a common border but for the last 10 
years Nagaland has been grabbing Assam 
land. Recently they have grabbed nearly 50 
kilometres of Assam land and set up a new 
sub-division. (Interruptions) 

Madam, There is tension between the 
people of the two States. The Centre should 
intervene and the Home Minister should give 
a statement. 

SHRI DAVID LEDGER (ASSAM): There 
is tension among the people of the two States. 
Nagaland has encroached upon the Assam 
territory. They have set up a new sub-
division. There is a considerable tension. You 
direct the Centre to intervene. (Interruptions) . 

DR. JINENDRA KUMAR JAIN 
(MADHYA PRADESH): Madam, allow me 
to speak.   (Interruptions). 

THE DEPUTY CHAIRMAN: I say, order 
in the House. We have an important business 
of the Punjab Appropriation Bill. I call upon 
Shri Bhupinder Singh Mann. He is not 
present. Shrimati Bijoya Chakar-varty. 
(Interruptions). Order in the House, please. 
(Interrptions). I am not allowing. Now, Mr. 
Mann has come. Please, speak on Pnjab. 
(Interruptions) . Now I have started the 
Punjab Appropriation Bill. Anybody other 
than Mr. Mann speaking is not going on 
record. 

DR. JINENDRA KUMAR JAIN:  • 

THE DEPUTY CHAIRMAN:   It  is not 
going on record. Nothing is going on record. 
(Interruptions). I have allowed him a point of 
order, please. 

*Not recorded. 
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DR.  JINENDRA KUMAR JAIN:  * 

THE DEPUTY CHAIRMAN: It is not 
going on record. .. (Interruptions) ..No, I 
won't. . ..(.Interruptions)... I assure you, I 
won't allow you. ... (Interruptions)... I gave 
you an assurance that I will not permit you. ... 
(Interruptions)... Please don't interrupt any 
more. ... (Interruptions) ... I said, I won't 
listen, and whatever you speak without my 
permission wil not go on record. So, don't 
exert your throat but sit down. 

SHRI SUBRAMANIAN SWAMY 
(UTTAR PRADESH): Madam, my point of 
order is, to what religion does the BJP 
President belong, because his language is not 
that of a Hindu? 

THE DEPUTY CHAIRMAN; I don't know. 
. ..(Interruptions). .. I said, that matter is over. 
I said, anything other than Mr, Mann's speech 
will not fee recorded. That matter Is closed. 
We have to move on to important business. ... 
(Inte-ruptions)... Now, I won't. I am no?, 
giving anybody any chance. I have got the 
important busviess of returning a Money Bill. 
Now, I am net allowing anything. Mr. Mam, 
please. ... (Interruptions) ... 

DR. JINENDRA KUMAR JAIN:   * 

THE DEPUTY    CHAIRMAN: Doc 
tor Saheb,  you are a  doctor. Please 
There  is nothing on   my  paper    for 
discussion  to  allow you. Please take 
your seat.   ...Interruptionsi'.-"«-ns> 
Whatever anybody    is saying is not going on 
record except Mr. Mann. ... 

(Interruptions) .. .Yes, Mr. Mann. 

 

THE DEPUTY    CHAIRMAN:    Sit 
down, Sit down. Nothing is going on record.. 
.Alnterruptions).. .Yes, Mr. Mann. 

 

THE DEPUTY CHAIRMAN: It is very 
annoying' that umpteen requests of the Chair 
are just thrown away in the House You should 
understand. 

DR. JINENDRA KUMAR JAIN:* 

THE DEPUTY CHAIRMAN: Just a minute. 
When I am speaking, you are arguing. We have 
the important business of the Punjab 
Appropriation BUI. Today is the last day for us 
to return it to the other House. Now you as a. 
Member—though you are not a senior —of this 
House, have been in many sessions and you 
know that this is an important thing which we 
have to do. Please abide by the ruling of the 
Chair . . . (Interruptions).. .Please. Now 
nothing is going on record. ... (Interruptions).. 
.No, there is nothing. before the House for 
discussion. So I cannot permit anything other 
than the Punjab Appropriation Bill which" is 
on my paper... (Interruptions)... Mr.  Mann, 
please. 

*Not recorded. 

 

I want to hear what you are going to say in 
Punjabi. 


